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Remarks on the Delhi Police files FIRs against Sharma, Jindal and Owaisi

Prophet to not reflect

New Delhi, June 9 (PTI): Delhi Police
has registered two FIRs - one against
former BJP spokesperson Nupur
Sharma and the other against 31 peo-
ple, including AIMIM chief Asadud-
din Owaisi and controversial priest
Yati Narsinghanand - for allegedly
spreading hate and hurting religious

sentiments, officials said on Thursday.

The two FIRs were registered on
Wednesday after an analysis of social
media, they sai

Former Delhi BJP media unit
head Naveen Kumar Jindal, who was
expelled from the party over alleged
remarks against Prophet Mohammad,

and journalist Saba Naqvi, are among
the people named in the second FIR.

“The cases have been registered
against those who were posting and
sharing messages against the main-
tenance of public tranquility and were
inciting people on the basis of di
lines,” a senior police officer said.

The cases have been registered
under sections 153 (wantonly giving
provocation with intent to cause riot),
295 (injuring or defiling place of wor-
ship with intent to insult the religion
of any class), and 505 (statements
conducing to public mischief) of the
Indian Penal Code, he said.

views of govt. — India

FORM A
New Delhi, June 9 (PTD): Facing widespread Asked about the claim in an Iranian WVWPI.IBLI(EN”c NNOUNCER ENT
anger in the Arab countries over the contro-  readout that said that after Iranian Foreign Insolvency esaton Process for Corporate Persons) Feguiations. 2016)

Minister Hossein Amir-Abdollahian raised
the issue of controversial remarks on Prophet

versial comments on Prophet Mohammad,
India on Thursday said it has made it clear

FOR THE ATTENTION OF THE CREDITORS OF
GSi

A RETAIL LIMITED

that the remarks do not reflect the views of  Mohammad with NSA Ajit Doval on Wednes- BELEVANT PARTICULARS :
the government. day, the latter said that offenders will be dealt 010572007
“We have made it pretty clear that tweets  with in such a way that others will learn a oo NAGALAND UNIVERSITY

and comments do not reflect views of gov-
ernment,” External Affairs Ministry Spokes-
person Arindam Bagchi said at a media
briefing.

lesson, Bagchi said: “My is
thatwhatyouare referring to in areadouthas | |+ covos o/ limiod
been pulled down.” oo

He was responding to a question on the | [

(A Central University Established by an Act of Parliament 1989)
Campus: Medziphema
School of Agricultural Sciences & Rural Development

7176 BT ROAD, NTC COMPOUND, KAMARHATI.
TA - 700058

“This has been conveyed to our inter- issue. ropeba R | Medziphema-797106 (Nagaland)
locutors as also the fact that action has been The BJP on Sunday its na- | [® " Friaindesgheohn b SAMN/ESTT/E-102/2014-814 Dated: 07/06/2022.
taken by the concerned quarters against  tional spokesperson Nupur Sharma and the | |7 S doe o oarame WALK-IN-INTERVIEW
those who made the comments and tweets.  party’s Delhi unit media head Naveen Jindal 5 {eotency o | ViSHNU FUVAR TULSYAN R
Ireally do not have anythingadditional tosay ~ for allegedly making y Interested Candidates are invited to attend the Walk-in-Interview for the post of
on this,” he said. on the Prophet. B Guest Faculty on contractual basis for the department of Entomology, SASRD,

Nagaland University, Medziphema on 14 June 2022 at 11.00 AM in the School

. . .
Mumbai court refuses one-day bail to Nawab || s=z=ma Szmszmarszersr | | conferencerial
s pessiord oom
Sioumos
. . . e vory e Not A Sl. Department No. of Honorarium Eli ity Criteria
Malik, Anil Deshmukh to vote in RS polls ST No. | <P Post oibiity
15 s o viokerey Prtomsorals | NGt AGDIGE Rs. 1000/- per M.Sc.(Ag) in
Mulmbai, I\}:ne 9 (P'l‘l']1 A sdpe— a}l]‘gumenls by al}l] the gan‘ies, E\}I]ery vote i]s ﬁruci?l for lt(he e eorses, Lecture, Not Entomology from
cial court here on Thursday ~ the court on Thursday re-  Shiv Sena-led Maha Vikas lass (Thvee names for each ciss) | i K .
rejected the pleas filed by fused temporarybail to Malik  Aghadi (MVA), of which the | |*]@ feeertromeas [yt 1. [ Entomology 1 |exceedingRs. UGC/ICAR recognised
minister Nawab  and Dy NCP is a constituent, to get 25,000/- per Institutions/University
Malik and former minister The ED had opposed the Senas second candi et o Corporase ey resorion roceea s e ok RETRL Month with NET/Ph.D
Anil Deshmukh seeking a  their pleas, saying that pris- ~ Sanjay Pawar- elected. LIMITED on o7/06/3052.
day’s bail to vote in the Rajya  oners do not have voting Aftter more than two de- | | hrser on or betors 210612082 15 e itoem roseloton prosecsions) i o acdross N.B:
Sabha elections tobe heldon  rights under the Representa-  cades, the state will witness a | | ferienedagainstentry No. 10, ot 1. The engagement is purely on contractual basis and does not confer any right
l-‘rid%y. hmukh and Malik "D“Sf‘ge Peﬁfle Act. fed contestin the Raj polls | | T to claim regular appointment in future.
eshmukh and Malik, eshmukh was arreste " ! N ] )
both senior NCP leaders, by the ED in November 2021 the fray for the six seats. prssantatve 2. Candidates should bring a brief resume along with passport size photograph.
are currently lodged in jail  inamoney laundering case. The ruling Shiv Sena has | |epresentatveofine iass fspeciy ciass)in Form oA 3. TA/DAis not admissible for attending the Interview.
in connection with different Malik was arrested by the ~ fielded two candidates, its Neme and Signaurs of inkrim Pesolion Professionsl: 4. Interview shall be held on 14™ June 2022 at SASRD, Nagaland University,
money laundering cases be-  ED on February 23 this year  MVA allies NCP and Con- Interim Resolution Professional Medziphema Campus at 11.00 AM in the School Conference Hall.
ing probed by the Enforce-  in connection with a money ~ gress have nominated one | | ye.oaos2022 GSA Retal Limied .
ment Directorate (ED). laundering probe linked to  candidate each, while the op- | [Place:Kolkata DG-1005 Pro-Vice Chancellor

The duo had last week
filed applications seeking
temporary bail before special
judge RN Rokade.

the activities of fugitive gang-
ster Dawood Ibrahim and
his aides.

In the Rajya Sabha polls

position BJP has put up three
candidates.
The contest lies between

BJP’s Dhananjay Mahadik

After hearing extensive  tosixseats from

and Shir Pawar.
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Rajnath hands over
12 high-speed guard
boats to Vietnam

New Delhi, June 9 (PTI): Defence Minister Rajnath Singh
on Thursday handed over to Vietnam 12 high-speed
guard boats built under a USD 100 million Line of Credit
granted to the Southeast Asian country by India.

The boats were given by Singh at a ceremony in the
Hong Ha shipyard amid increasing maritime security
cooperation between the two sides to deal with Beijing’s
increasing military assertiveness in the South China Sea
region.

The defence minister is on a three-day visit to Viet-
nam from June 8 to 10.

“It gives me great pleasure to join this historic cer-
emony marking the successful completion of the project
t0 build 12 high-speed guard boats under the USD 100
million defence Line of Credit by India,” he said at the
event.

The initial five boats were manufactured at the L&T
Shipyard in India and the remaining seven were built in
the Hong Ha shipyard.

“Iam confident that this will be a precursor to many
more cooperative defence projects between India and
Vietnam,” Singh said.

“This project is a glowing example of our ‘Make in
India -- Make for the World’ mission,” he added.

The defence minister said India would be “greatly
pleased” if “close friends like Vietham” become part of
the country’s g ion in the defe ?
ing sector.

He said the successful completion of the project,
notwithstanding the COVID-19 pandemic, is a reflection
of the i and i of the
Indian defence manufacturing sector as also the Hong
Ha shipyard.

‘Wrong economic
policies of govt.
have put burden
of inflation on
common people’

New Delhi, June 9 (PTI): Former
Congress president Rahul Gandhi
alleged on Thursday that the Modi
government has not shown loyalty
to the country or its people and
warned that inflation will rise fur-
ther in the coming days.

He said “wrong economic poli-
cies” of the government have put
the burden of inflation on the
common people and it is becom-
ing unbearable.

“There is a difference between
loyalty and performance. The
Modi government did not show
loyalty to the country, or to the
people. T am talking about infla-
tion. If you think inflation will go
down in the coming times, then
you are under a misconception.
Get ready for a fresh onslaught
from the Modi government in the
coming days,” he said in a Face-
book post in Hindi.

Gandhi said the Reserve Bank
of India (RBI) has raised the Repo
rate by 0.50 per cent and it now
stands at 4.90 per cent.

According to the RBI, inflation
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is going to increase further in 2022- -
23, while retail inflation will remain
at 6.7 per cent, he noted.

OFFICE OF THE

JAKHAMA STUDENTS' UNION
H.Q.JAKHAMA
Regd No. RS. 1227
FELICITATION
With immense pride and joy, We the Jakhama Students’ union would like to congratulate
Dr. Tepuhoto Khieya, S/0 of Lt. Mr. Holto Khieya and Mrs. Neikhre-u Khieya for being
conferred Doctor of Philosophy (Ph.D) on the thesis "Body Composition, Physiology and
Energy Expenditure among the Adult Angami of Nagaland" under the supervision of Dr.
JW. Dkhar, Department of Anthropology, North-Eastern Hill University, Shillong and Dr.
Kikoleho Richa, S/0 of Lt. Mr. Thinu Richa and Mrs. Medoneile Richa for being conferred
Doctor of Philosophy (Ph.D) on the thesis "In silico and In vitro studies of isothiocyanates
for assessing their anticancer, antioxidant and antimicrobial activities" under the
supervision of Prof. Upasana Bora Sinha, Department of Chemistry, Nagaland University.
The Jakhama Students' Union also congratulates Miss. Viphrenu Khieya, D/o Mr.
Kehosiil Khieya and Mrs. Sweluhole Khieya for securing top 7 Position in HSSLC (Science
stream) conducted by the NBSE. Further, the Union congratulates all its student members.
who have successfully cleared the HSLC and HSSLC examination, 2022.
While congratulating them, the Jakhama Students' Union also expressed their
happiness for bringing a good name to the Union through their milestone achievement
and wished all of them success in their future endeavours.
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&a1el 4 Canara

[ et tymtcs |

- 518, Lake Garden, Kolkata - 700 045

Lake Garden Il Branch, Kolkata =33l [TH

[Section 13{4}]

(For Immovable Praperty)

Mob. Mo, : 62922 43512

[EASTERN RAILWAY

Wheraas the under signed being the Authonsed Officer of the Canara Bank under Secuntzalion and Reconstruction of

i Financial Assats and Enforcameant of security Interest Act, 2002, (Act 54 of 2002) and in exercisa of powers conferred SR SIINLR
MIT Mo, : CW-CP-SDAH-2022, dated ; 3 " : o . .
e under Sec 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued Demand Motices calling KOLKATA DEBTS RECOVERY TRIBUNAL-2 FEDERAL BANK 18, Rabindra Sarani, Poddar Court,Kolkata - 700 001
08.06.2022. e-Tender is invited by Sr. upon the Borrowers [ Guarantors o repay the amounts mentioned in the notices within 60 days fram the date of receipl Jeevan Sudha Building 7" Floor
Diymanet Goini il Mansge Eant] | - |16k et nojiees, 42C, Jawaharlal Nehru Road, Kolkata-700 071
Railway, Sealdah on 'Open Tender” basis The Borrower hawving failed to repay the amount, notica is hereby given to the Borrower and the public in general, that ' x NAtica ic | I i fr i £ all | s lie
: v = p‘:: f the under signed has taken possession of the properties described herein below in exercise of powers conferred on him CORRIGENDUM NOHEE S TISTELY JIVERTOTHE HTOHTEHON OF il CONLENEE afith pubit ]
rom any Perscn, Firm or Company forthe | | i her under Section 13(4) of the said Act, read with Ruke 8 & 9 of the said Rule on the dates mentioned below against their Case No. RC/222/2018 general that gold ornaments pledged with the following branches which were
following work © Name of the Werk : | | names. _ _ - _ _ _ _ State Bank of India overdue for redemption and which have not been redeemed so far in spite o
Speration of composite Parking lat at The Borrower in particular and tha public in ganaral are hereby cautioned not fo daal with the below mantionad properties . . . .
HETR e e A and any dealings with the properties will be subject to the charge of the Canara Bank, Lake Garden Il Branch for the Vs repeated notice will be sold by private sale by the respective branch from
s a'_'"E"-" o “':_"" ing ' said amount and further interes), incdental expences, costs, charges ele. theraon menlioned agianst the aceount, New Sree Krishna Oil Mill & Ors. 15th June, 2022 (11.00 am) onwards.
: SDAH. Railway Station : Sealdah. Non- The Borrower's attention is invited 1o the provisions of Section 13 (B) of the Act, in respect of time available, to redeam Th " e ey 08.06.2027 is hereb
transfarable tander document containing the Secured Assels. et SE?E u 2 M S 4 : F" Ry Name 1 Account Number—
detailed terms and condiions, payment of 51, | a) Branch Name Description of the Immovable Property Mortgaged a) Date of Demand Notice postponed to 06.0 ._EﬂEE_frﬂm DE_'DG FIM to 04.00 P.M. Accordingly, Aditva Agarwal 16236400005932
EMD & cost of tender documents are | |Mo-| b) Name of the b} Amount Qutstanding the last date for registration of bidders is fixed on 04.07.2022 tll 4 yand
available at www.ireps.gov.in The bidding Borrower / Gurantar ¢) Date of Possession P.M. The other terms and conditions of the auction will be same as Aditya Agarwal 16236400009363
ia 0 ba dona Mrough Ihe e-tendering on 1. | a) Lake Garden Il Branch | All that part and parcel of the property consisting of covered | a) 21.06.2021 per proclamation of sale issued on O7.04 2022, Aditya Agarwal 16236400009504
: ; car parking space al Fremise No. / Plot No. 68(38 in Manik | vy s 22 04 434 .07 S Biswas )
said website. Manual offers are not allowed b) Mis. Shree Ram Bandopadhyay Sarani, super built up area of 520 Sq.ft. more | L. o6 '31.05.2021 and : Aditya Agarwal 16236400009199
against this tender and any manual offer Motors & Co. or less comprising of one small, ane store room and small | 02 Ll o Recovery Officer
L i e R R toilet within the covered space within Municipal Limits of ' Aditya Agarwal 1625640000704
- P ' Kalkata Municipal Corporation, Ward Mo. 97, District - South | €) 08.06.2022 Pradivta 16236400005353
be summanly rejecied, Date of Closing 24 Parganas, under P.8. - Regent Park, Kolkata - 700 040 P
of Bid is al 15.00 hrs. of 04.07 2022 2. | a) Lake Garden Il Branch | and all right and colligation in respect of common facililies | a) 21.06.2021 Vivek Kumar Singn 16236400009041
along with undivided proportionate share of land and | b) Rs. 40,90 Lacs
o EDAH""?’E':'_EE'ES b) Mis. Shree Ram easements in all common areas. Bounded By @ On the Morth | and interest theraon. Sulagna Chakrabarti 1T6236400006435
Tander Notice is also available at websites Maotors by - G&/54, Manik Bandopadhyay Sarani, On the Soulh by- 08.06.2022
weiral &7, Indianraibway s, oov.In | waw lreps, gov.in 16/18, Manik Bandopadhyay Sarani, On the East by - 16 c) 08. oulagna CUhakrabarti 1625640000062/
Follow us at:[3 @EasternRailway wice Saad. on e 1esiuy - S/Es Mank Randosmdy Sulagna Chakrabarti 16236400005635
KiEastern Railway Headquarter | | o0 piace - Kolkata Authorised Officer | Canara Bank m d® CHHHP@WEE_I}E@ VEHICLE Sulagna Chakrabarti 6236400006039
i T e FOR AUCTMN Sulagna Chakrabarti 16236400005619
FORM A Recovery Section, Regional Office KoIKata - Sashanka Ray Chowdhury 1236400005882
PUBLIC ANNOUNCEMENT Bells House, 21, Camac Street, Kolkata - 700 016 Jayanta Pal 16236400005973
[Under Begualalion § of the Inschency and Bankupley Board ol India. ven o Dy Wi I IS W IS, what'l
{insoivency Besclution Process for Corpante Pasons) Pegulations, 2006) there is and without any recourse basis” in Auction on 24.06.2022 (Friday) to be held between Indraneel luknerjee 162504000067 12
FOR THE ATTENTION OF THE CREDITORS OF p00RM. fo S00RM. . | Mir Sarfaraz Islam 16236400006773
GSA BETAIL LIMITED Offers are invited from the intending purchasers for sale of the under mentioned asset on the following
RN ERETET T terms & conditions. Mir Sartaraz Islam 162364000051 71
FORM A 1. | Mame of corporats debtor | GSA RETAIL LIMITED ﬁlo Al Loan Account Number& Des\‘;:hpiglc’e" of B) EMD Dipankar Chakraborty 16236400009017
PUBLIC ANNOUNCEMENT 2 D ol ncomporadion of coporsles | 01/05(2007 B) Branch Manager C) Bid Incremental Amt. Kapil Jaiswal 16236400007235
E‘ﬂfﬂjﬁfﬁﬂmﬂﬂlmfﬁéﬁ;iﬂﬂ Bankruptcy Board of India (insalvancy Resolban | s x honty under which corporais. | IO Kkt Contact Number D) Parking Kapil Jaiswal 16236400009355
For the attardion of the credioes of P. M, Garment Exports Private Limited | {debtor is ieorpordbed freigiebiend | T (AySmt. Santa Poddar Commercial A)"Rs."1,00,000.00 SR R " 1
RELEVANT PARTICULARS 4. | Comporate kdenlity ho. | Liviled UTT120WBZD0TFLCT 15418 Alc. No. 3053768000011 Registration No. B) Rs. 10,000.00 oandna vManaal 6236400005783
Liaiility loentilication ko, of WB - 23D - 4750 T
1. |Mame of corporata dabior P M. GARMENT EXPORTS PRIVATE | corparete detior [ . S S (B) Canara Bank Year of Make — 2015 C) Rs. 2,0.00.00 . vid. Javed Aknhter 16250400000450
LIMITEn 5. | Address of e registered offica 1167, B. T ROAD, NTC COMPOLIND, KAMARHATI, Nagerbazar Branch Vehicle Name - LMV CAR | D) T-N.Singh Parking, Md. Javed Akhter 16236400007185
2. |Dabe al incorperation of corporate debios 21.03.301 i i FIDLKATA, - TODOSE i . SWIFT DZIRE TOUR-BS IV Kidderpore
3, |Authority undar which corporals deblor &|ROG — Kolkala ;;:'mﬂﬂm"iﬂam:fﬁmm iif arny) of | i %334999320 g — ”‘: 0000 Nazia Hanif Agarwal 16230400008902
inctrporabed | registerad 6. | Insohenoy commencement date 7 ’ , ” PEE T EEE
Idendification No, of corparade dabbar 7. | Extmated data of closure af [Ty Pl i B)C Bank Year_of M-ake 2015 C) Rs. 2,000.00 oana Anmed 106250400006400
B, |Address of fhe registersd office and principal |4, Ahmed Mamuji Streel, Lilsah, WB | insohvency resolufion process | (B) Canara Ban . - D) Bengal Parking
office {if any)of corporate dettor 711204 B | Mame and registalion numberof | VISHNU KLIMAR TULSYAN Brabourne Road Branch ?\/A%'IIP(?R,\éa/r‘Tl']:]:ATLA;—g12/49 i ’ Sana Ahmed 16236400009132
i, |Insolency commaencameant dabe in respact of | 07,06 222 he inscivency professional acting IBELRA-001 APPO1 428001 2012525 Mobile No. 6292245726 E :
arhan Ahmed Lari 16236400009181
corporate debbor | a5 interm resoifon professional | WB BS IV(BUS)
T Eﬂ;?jl::p:ﬁ:mm cosure of insolvency |[06.12.2022 B | Addness and a-mail of the inberim -“-:TH ‘-'PEPKJ-I-"'-'-'E-E“GLMW HOLKATA - FOO05S 3. (A)Bikash Thakur Commercial A) Rs. 1,96,000.00 Farhan Ahmed Lari 16236400009207
z - s i professional, as tbsyarrarnal com “No. istration No.
B. |Mame and registralion number of ihe| RAKESH DUGAR | nejisteext with the Boand | Ale. No. 254740001692 @?lsﬁrggoﬂyg% B) Rs. 19,000.00 Farnan Ahmed Lari 16236400009264
insohvency professional acting a3 inlarm| 1BBIIPA-001/1P-P0165412019-2020112892 | 15| accress anc e-mal o be ueed for | ARADFANA BULDING. 2ND FLOOR UNIT 210, P2 (B)Canara Bank Year of Make - 2014 €) Rs.2000.00 Farhan Ahmed Lari 6236400009173
= - ’ : comespondanca wih tha interm NEW CIT ROAL, KOLIATA, - 700073 Alipore 1 Branch Vehicle Name- TATA D) T.N. Singh Parking,
B, AV D e 5 VR - 15 Rt THROK IR 11, Ram l.-'luhar' Dutta Road, Koikata - | ressolufion professicnal | gsacip@Egrel.com Mobile No. 8334999305 MOTORS LORRY Kidderpore Farhan Ahmed Lari 16236400009223
professional, as regislared with he Board P00 020, Mail e - card 19038 Eprmail. cam e e g ) 210 LPT 2518/48 TC
10_[Adds &ggrdand E-'ﬁlld“ W be used fof 71-'1HE-I'J:JF|!:|EM Mohan Dutta Road, Kolkata - e i m:ﬂ Bory e | i Appiicatie Farhan Ahmed Lari 16236400009249
caormsporslence with tha intenm rescluban - : )
professional Wil il — ca rakeshdugard omed. com clense |;'] of E‘Wﬁ"hﬁ:ﬂﬂm Farhan Ahmed Lari 16236400009256
11, |Last date for submisson of claims 21,08.2022 {14 days from the date of recespt RN AT} SAON ;
ﬂrﬁup}'ururﬂl‘.‘f’h}'|ﬂPi.C o708 20537 = -_-\.I'I'_Il!'!ﬂ_l'l'l I'::’P:;.‘II.‘:I'_TI ]:Il'l'.llll;‘s&'!'l:l"l._ﬂ = | H_m ME'HE Terms and Condition : Fal’han Ahmed Lal’l 16236400009231
12 | Clasgeas of crasors, If any, undes clawss [b)of | Mot Applicaibla 3 Hearinly o Ienciiancty Frioiiing 1. The Vehicle can be inspected from 16.06.2022 to 22.06.2022 between 10.00 AM to 4.00 PM.
Farhan Ahmed Lari 16236400009215
2 ) - denthed to &t as AuTorsad ; ; ;
sub-section [BA) of section 21, ascertained by 3 (Inspection will be done on working Days) _
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